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(Surplus Staff) Cell to the office of. 
the General Manager, Telephones, 
New Delhi and office of the Post- 
Master General, Ambala, during the 
period 1st May 1970 to 30th Septem 
ber, 1970

(b) whether otter having joined 
and worked during the period from 
May, 1970 to 10th September, 1970 m 
their respective Departments, the 
above Lower Division Clerks were 
re nominated and relieved of the±r 
dulies to 10m the office of the Execu­
tive Engineer Food Storage, Electri­
cal Division, C P W D Ludhiana, and

(c) if so whether the vacancies 
thus caused were filled up through 
the Central (Suiplus Stall) Cell nomi< 
nation 01 through other permissible 
channels’

THE MINIS 1ER OF COMMUNI­
CATIONS (SHRI H N BAHUGUNA)
(a) Yes Eight I D Cs were nomi 
nated by the Surplus Cell to tht 
office of PMG Ambala and 26 LDCs 
were nominated to the office of the 
General Manage! Telephones, New 
Delhi

(b) Yes One ot the LDCs nomi­
nated to the office of the PMG 
Ambala after receiving training for 
a week, did not ioin duty and was 
renominated b> the Surplus Cell to 
the office of the Executive Engineer 
Food Storage, Eloctrical Division 
CPWD, Ludhiana on 8th August, 
1970 Similaily, one of the LDCs 
nomnated for the GMT, New Delhi 
and who reported for duty on 1st 
June, 1970 was renominated by the 
Surplus Cell to the officc ot the EE 
Food Storage Ludhiana and was 
relieved on 10th September, 1970

(c) The resulting vacancy m each 
ca'se was filled up through other 
permissible channels after obtaining 
clearance from the Surplus Cell
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Refusal to Establish Cement Factory
at I tarsi and Damoh (M.P.)

8025 SHRI D1IARAMRAO AFZAL- 
PURKAR. Will the Minister of 
INDUSTRIAL DEVELOPMENT AND 
SCIENCE AND TECHNOLOGY be 
pleased to state

(a) whether Bangalore based My­
sore Cement’s Limited which had
applied for industrial licences to set 
up cement plants at Itarsl and Damoh 
m Madhya Pradesh has been refused 
permission to establish the plants;

(b) if so, the reasons therefor, and




